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Balwantray Gopaljee Mehta to go into the 
question of amalgamation of small coilierie» 
has since subxnatted its report;

(b) if so, the main recommendatior s 
thereof; and

(c) whether the recommendations have 
been acccpted by Government ?

ff  The Minister of Production (Shi ̂ 
K. C. Reddy)t  (a) No.

(b) and (c).  Do not arise.

Shri'T* B« Vittale Rao t In the last Sejf- 
ion it wan stated that the Committee’s report 
was expected in June.  May I know the 
reason for this  t̂her extension of time ?

Shrl K. C« Reddy: The Committee 
wrote to us that they would require more 
1 time, because some of the Sub*Committec8 
constituted to go into certain special aspects 
of the problem had not yet submitted their 
reports, and so Covernment have extended 
the time till the end of August.
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Stiri  ThimmalAht  May  I know 
whether The Home Ministry has sent any 
not̂e to the AIR through the Ministry of 
Information and Broadcasting about afford­
ing facilities for broadcasting in respect of 
of this matter ?

Dr. Reakar}  There is a general diree- 
tive of the Government that the removal 
of untouchability should be propagated by 
«ll media possible and broadcasting is also 
one of the important media.  From that 
point of view* a concerted effort is being 
made so that this medium is also used to 
propagate the removal of untouchability.
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Production of El̂trlcity

‘̂201.  Shri D. C« Shannai  Will the 
Minister of Irrigation and Power be
pleased to state  how the production of 
electricity in the country for the year 1955 
compares with that of 1954?

Ihe Deputy Minister of Irrigation 
and Power (Shri Hathl)} During the 
year 1955, 10.772 million KWH of el̂ rl- 
city were generated against 9,577 million 
KWH generated in 1954. thus registering 
an increase of 12*5 per cent.

Shri D. C. Sharma:  May I know 
the target of production so far as 1956 is
concerned ?

Shrl Hathl: That target that we have 
iixcd for the second plan period is J6,6oo 
million kilowatts.

Shri D« C. Sharma:  May I know 
whether there has been any formula evolved 
for the distribution of electricity for the 
rural areas of India as against the cities, and 
if 80, what is the formula ?
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Shrl Hathit  The consumption in the 
vuriouB sectors will of course cover the rural 
areas also,  apart from the urban areas. 
In the rural areas, the consumption will be 
by the small-scale indstries, cottage indus­
tries, etc.  I can give the classification as 
under: domestic, 9 per cent.; commercial 
6*0 per cent.; public utility, i- 5 per cent; 
industry, 72 per cent; traction, 4 per cent; 
irrigation, 4 per cent; water works, 3*5 
per cent.  Out of the total of 100 per cent, 
generated, consumption in the different 
sectors will be as above.

Sliri D. C. Sharmat May I know 
whether any attempt is being made to scale 
down the rates for electricity so far asdomeŝ 
tic consumption and commercial consump­
tion are concerned?

Shii Hathi:  The rates for electricity 
dep̂ d upon the cost of produaion in each 
particular area, availability of coal, etc. 
Naturally, wherever possible, and wher* 
ever more power is required for commercial 
purposes, some concessions may be given, 
but it all depends upon the circumstances 
of each case.

Shrl Kaaliwalt May I know whether 
.the target of production for 1955 Will be 
fulfillea or  whether the fulfilment will 
fall short of the target ?

Shrl Hathit The target for 1955 has 
been mostly fulfilled.  I think we are rather 
short of the target, though not much, but 
by end of 1956 we shall be able to complete 
the target.

Shrl Dcbendra Nath Sarmat May
I know ̂ hether the produaion of electricity 
in Assam in the years 1955 and 1956 has 
increased or decreased?

Shrl Hathh I would require notice 
for particulars about each State.
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Shrl Achuthan: May I kno\̂ whether 
it has come to the notice of the Government 
that the Burmes<̂ Government is going to 
ban the import of Indian prawn into Burma 
and that it is going in for Chinese prawn 
and if so, what steps are the Government 
eoing to take to testore the old trade between 
India and Burma with
prawns?

I with regard to the Indian

Shrl Karmarkar: I quite sympathise 
with the hon. Member on this matter of trade 
between India and Burma and that is one of 
the points which is engaging our minds.

Shrl Radha Raman: In the absence
of an amement between Burma and India, 
may I Know how trade i s being regulated 
and whether industries which depend upon 
the imports from Burma have suffered?

Shrl Karmarkar: Largely our im­
ports from Burma were rice.  No industry 
has suffered on account of any M ant of import 
from Burma.  Our difficulty was one of' 
shrinking exports to Burma and we are 
directing our efforts in thit dir?c ion.

Indlgenoua System of Medicines

*204, Shrl S. C. SamanU: Will the 
Minister of Planning be pleased to state:

(a) whether the views expressed by 
a Conference of experts on  indigenous 
system of Medicines m May last have been  ̂
duly considered and decision taken; and

(b) whether  advisers  for  Ayurveda, 
Unani and Homoeopathy are going to be 
p̂ointed permanently in the Planning 
Commission ?

The Deputy Minister of Planning 
(ShH S. N. Mlahra): (a) and (b).  The 
suggestions of the conference of experts 
on indigenous systems of medicine are 
under the consideration of Government.

Shrl S. C. Samanta t May I know 
wêer any statutory body is going to be 
formed to advice the  Planning Commis­
sion or whether  any temporary coundl 
will be formed to advise them?

ITha Minister  of Planning __
Inlffation and Power ( Shrl Nanda) :
There was a conference to which reference 
has been made by the hon. Member in 
the  main question.  It is then decided




